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7% f2eelt, 24 area, 2017

r.&.[A. 1063(3).—amare afafaam, 1967 (1967 FT 15) #T 4T 24 Ft ITITT (2) F GT (i)
FT Y&T ARRIT T TANT Fd gU i O UaggT qE9Ie raad (g e wwan) ==, 2010 %
Terre ® FAeferfad Fae sardt g, st —

1. (1) = =T 1 9T sraEe (e & whRar) e, 2017 Fg1 ST |

(2) o TR TR TSI | Seh T i fafsr & FR g0 |
2. ITHITE SEa (T i wiwar) 7=, 2010 # (Ff & 367 T+ 777 % &9 7 gai9q) =7 2 §:—
(i) @< (@) * foru, Mefated g staerfoa Bar sTos, seiq—

‘(@) “OTHITE TAT A e T ATHATT g AT FAT TISTFe o SAqid Uk GTHIIE ATad THRIT o 3
(i) @ (%) & are et @< afufay B s, seiqg—

(T F) “STHAL - qTEIE AT Hg” F AT g ATHIIE HaAT TIoiae o Favid STHA Ias § TF IrE9ie
EIEECRIERIE T8

3. YT Rt ®, e 4 5 forg, Referfaa e af=iee far smo, seia—

“4. qTEIIE AT A Fx.—ATL=T || F T 2 § AR ameaie Jar o Fi7 3% Sqg=t & w0 (3) § 396
THET 9N T TGS FIATAT F FTHTT & F AT 1 Fedrl”

4, werme AT ®, srqgAt || forw, Referiad sqaer staefod $ STostt, staiq—
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“aET I
(== 4 @)
T GET ITEIIE 99T A ITEYIE FIATAL

(1) (2) 3)
1 SIERIE] TATETEN
2 FEHTA TATRTE
3 forerieT TATETET
4 T AT
5 LIRSS NEIEE
6 AT FHIARTAT
7 LR CAET FIAHTAT
8 FTATLT AL
9 FHTIL G
10 REERALl Rkk]
11 T IERLEIRESE:
12 AT TeAT
13 EELES T
14 IR ST
15 AT o
16 LRIl FIAHTAT”

5. W =t ®, e 5 aferfae BT s, staiq—

“5. STHTT-ATIAIE AT her.—g=T |l F =97 (2) 7 BT sree qEaie 3497 %% S gt &
T (3) T IF qHE AT T TS HTATAT o SATEHTL &5 F FAd 1 Her”

6. SerT =T |, sqEHt 1l forw, Meterterd st ar=iag &r ST, &g —

ErGilll
(Faw 5 @)
R TTHEL TN AT Fg FT AH qEIE FATAT
(1) (2) (3)
EIEIEIE EESaELES
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w9 9. TTHER YTHINE AT g FT ATH qEE FHETE
(1) (2) (3)
10. AT HgHaTaR
11. HATATT SICEIE
12. AT IEERELEL
13. ArFTEA FHTTRTAT
14. SIETIEIE 11'1.—®|—<__{'
15. FeTaTE CECE I
16. SATSTHITE TGS
17. ATTHTST TATETE
18. TR EI=EED
19. EINIEIC 7T
20. EIKILIES NELECES
21. FterT TG
22, FATHL TGS
23. CIGELE SRR
24. EIRACED] TS
25. ST CIERIE
26. FEATT FITHTAT
27. ERED LY FIAFTAT
28. CE ] TGS
29. qfesT EEAR
30. IS LLCES
31. SECT qeT
32 AT ERERT
33. EECIR) ERNER
34. EREAL K qATAT
35. EIERII qaAT
36. ERG) RIKIE
37. AT qedr
38. qEA AgHITAT
39. AT AgHITAT
40. AT AT AT
41. IEEIEI EEIRI
42. qo SRHATET
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. TTHTL ITEIIE qaT g &7 ATH ITEIIE HIEATAT
(1) (2) (3)
43. EIESS AT
44, [EEEIES ERSil
45. EIEIERS STEY
46. TR =T
47. EELAS qedT
48. EIUEIE] AR
49. RN FIHIT
50. IEEEIEL AT
51 == IECIEEIREE:
52. Frftee ERKSS
53. q%= ST
54, FETA w3t
55. TR TEHRTATE
56. o qea
57. SIS FIARTAT
58. EEER =T
59. TafaT qGTS
60. EEILRS GRS
61. AT AT
62. CREIC =T
63. EM) TEATETE
64. e AR
65. R wgt
66. SIECK qeas
67. TR EREAS
68. ol BEKSS
69. THT = KCall
70. TR faeett
71. LR E- LIRS UNERICIE
72. T qedr
73. EICEIRR [SEES
74, Tefige KIERED
75. AT AR
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(1) (2) 3)
76. et S—
77. AT qaAT
78. fLCAS [EEEEIE]
79. T STTererT
80. LENKRES TITeT
81. Rl ECAEGl
82. LIRS ferer
83. ERGIRRI ST
84. ClEE] EREA
85. ERIEIR] =T
86. feame Sl
87. SR AT
88. T Gl
89. STAY AT
90. EEERAS EEKES
91. SEUICH Ty
92. ST AT
93. SILGEIES HEHRTETR
4. STHATTE =T
95. ERENS faeeft
96. EIRkRS EIEEE
97. HTATATE e
98. el —
99. HAT ERKSS
100. ATTE TEHATATS
101. Hgear IECIEEIRETE:
102. ERE EEIN
103. FET forere
104. FATFAH (3) wgy
105. FLTE e ECE]
106. FLAT-LTATT ERKSS
107. FeT ST AR
108. FLATT EEINI
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. TTHTL ITEIIE qaT g &7 ATH ITEIIE HIEATAT
(1) (2) (3)
109. FEE EQIEETE
110. FZA CIELR
111, AT FIfy
112. Ty EIETE
113. T HEHRTITT
114. FIHTATS TATETE
115. FIRTIE T
116. FITLE LRI
117. FeT ERKSS
118. FeuT [EEREIEL
119. FEUT T faeeft
120. LA fremmaTaeTT
121, Fefterre KIERED
122. AT AT
123, K CIEHR
124. et e et
125. AT KCall
126. ST FIARTT
127. LEdl fereer
128. HETE TETETE
129. Lk QUERIEIE
130. H3 RICKEZ
131, LEE] EIETE
132. CICIERERS =T
133. TS NERICIES
134. LEECERR EIETE
135, wTT STeTer
136. HITETETE FAT
137. qaE I e LER
138. HarE e qeg LER
139, bR KCall
140. TFRY T

ENEAS

141.
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142. GlERl T
143. AT ST
144, AT EEREC
145. ATl FERACIC
146. THTFFA EIRCEAS
147, AT4E (IT) AT
148. AT faeeft
149. GELE AT
150. RELRiCES LEES
151. BELIE R
152. TEE T ety
153. T [ECIEEIRECE:]
154. ST FIAHTaT (e T=ie) FIAFTAT
155. ST AEH TATRTET
156. ERR LN faeeft
157. TS [EEREIE
158, TAHL ferer
159. RLSRANA AZHITAT
160. qreft ERKSS
161, TR T
162. eI EEUE
163. EREE LEES
164. EREERIE IEER-CI
165. et EEILE
166. SCAESE] freety
167. EIE T
168. ERCE U [EIREREci]
1609. AT STTerET
170. et et
171. [EEMBEEEIE] R\l
172. JATIE EICEE
173. KEETFIE ARt
174, R AT
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. TTHTL ITEIIE qaT g &7 ATH ITEIIE HIEATAT
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175. MEERGII AT
176. MRE EREA
177. TS FIARTAT
178. TTSITHELT IECIEIREEE
179. RERIEUIE] BEKES
180. THTATEH wgt
181. T Easl
182. BEAED faeft
183. FEA EERE
184. REZEEI RERICHS
185. AR ECAEG]
186. TR QUERIELL
187. GIER] feeetT
188. HAH EIREEFSS
189. HHETIE T
190. AT TATAT
191, AT T
192. HITET EEINE
193. AT e
194, UH. AT U, A 74T 9087 ST
195, e RIKIE]
196. [EELIT ENES
197. HERS AT
198. farfgme EIETE
199. et T
200. fre=re AR
201. [HEEIGH g
202. frggt LEES
203, AT TEATE
204. forereiaTT LSS
205. GIEIR] qaAT
206. o Bl
207. GUREkRS AR
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. TTHEL ITHIIE YaT g & ATH ITEIIE HIEATAT
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208. feroft arra qursft
209. AT ERKSS
210. RIENE R IECIEIREEE
211. SRS KEERETD
212. T KCall
213. ST BEKSS
214. T AT T
215. fare i TETETE
216. e AR
217. faege EIREEFSS
218. THTHE EREA
219. Fu AR
220. FHAE ST
221. EEE ERES
222. Sl AT
223. Eal fereer
224, EEIE] KICEED
225. EEEIE T
226. EECIRS EEES
227. [EMEK] HEHITATT
228. fafgem ST
229, [EEERE EMES
230. [ERkS] L
231. [ERZ-S LIRS w3y
232. AT EIETE
233. a4 LE
234. RRRIREEIR faeeft
235. THAT T KL

[FT. &. VI/401/1/5/2008 (Vo.l1)

FEOT FHTT Feoft, §<h at=e (.0 f.) U T IHdre afewmr

ure feroquft © g Rt T SR AR TSI, STETERT, W |, ©F 3, 3U-Ee () § Afag=er ger
ar.#1.5. 371(37) F g faATH 28 i, 2010 = B = 97 |
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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Delhi, the 24th August, 2017

G.S.R. 1063(E).—n exercise of the powers conferred by clausef(§ub-section (2) of section 24 of
the Passports Act, 1967 (15 of 1967), the Cent@aleBiment hereby makes the following rules to anmied
Passports Application (Facilitation and Processiigles, 2010, namely:—

1. (1) These rules may be called the Passports Apiglicé-acilitation and Processing) Rules, 2017.
(2) They shall come into force on the date of tpeiolication in the Official Gazette.

2. In the Passports Application (Facilitation and ssing) Rules, 2010 (herein after referred to a$tincipal
Rules), in Rule 2,—

(i) for clause (b), the following clause shalldéstituted, namely:—

‘(b) “Passport Seva Laghu Kendra” means a sma$part application processing centre under thep@ass
Seva Project’;

(ii) after clause (d), the following clause shzdl inserted, namely:—

‘(da) “Post Office - Passport Seva Kendra” meanpaasport application processing centre within the
premises of Post Offices under the Passport Sejad®r

3. Inthe principal rules, for rule 4, the followingles shall be inserted, namely:—

“4. Passport Seva Laghu Kendras.-Fhe Passport Seva Laghu Kendras as specified imeol(2) of
Schedule Il shall operate within the jurisdictiontloe Passport Office shown against it in columhdBthe
said Schedule.

4. In the principal rules, for Schedule Il, theldating Schedule shall be substituted, namely:—

“SCHEDULE Il
(see rule 4)
Sl. No. Passport Seva Laghu Kendras Passport Office
€] 2) 3)
1 Aizawl Guwahati
2 Imphal Guwabhati
3 Shillong Guwabhati
4 Itanagar Guwabhati
5 Dimapur Guwabhati
6 Agartala Kolkata
7 Gangtok Kolkata
8 Kalaburagi Bangalore
9 Karimnagar Hyderabad
10 Puducherry Chennai
11 Bhimavaram Visakhapatnam
12 Darbhanga Patna
13 Indore Bhopal
14 Udaipur Jaipur
15 Solapur Pune
16 Siliguri Kolkata”.

5. Inthe principal rules, rule 5 shall be inserteaimely.—

“5. Post Office-Passport Seva Kendras:Fhe Post Office-Passport Seva Kendras as spedaifiedlumn (2)
of Schedule 11l shall operate within the jurisdictiof the Passport Offices shown against it in moly3) of
the said Schedule.

6. Inthe principal rules, for Schedule IHetfollowing Schedule shall be inserted, namely:—
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“SCHEDULE llI
(see rule 5)

Sl. No. Post Office-Passport Seva Kendras Passp@ffice
) 2 3
1 Adilabad Hyderabad
2 Agra Ghaziabad
3 Ahmednagar Pune
4 Ajmer Jaipur
5 Aligarh Ghaziabad
6 Allahabad Lucknow
7 Almora Dehradun
8 Alwar Jaipur
9 Amethi Lucknow
10 Anand Ahmedabad
11 Anantnag Srinagar
12 Anantpur Vijayawada
13 Asansol Kolkata
14 Aurangabad Mumbai
15 Faizabad Lucknow
16 Azamgarh Lucknow
17 Baghmara Guwabhati
18 Bahraich Lucknow
19 Balaghat Bhopal
20 Balasore Bhubaneshwar
21 Ballia Lucknow
22 Balrampur Lucknow
23 Banswada Jaipur
24 Barabanki Lucknow
25 Baramulla Srinagar
26 Bardhman Kolkata
27 Barrackpore Kolkata
28 Basti Lucknow
29 Bathinda Chandigarh
30 Beed Mumbai
31 Begusarai Patna
32 Belagavi Bengaluru
33 Bellary Bangalore
34 Berhampur Bhubaneshwar
35 Bettiah Patna
36 Betul Bhopal
37 Bhagalpur Patna
38 Bharuch Ahmedabad
39 Bhavnagar Ahmedabad
40 Bhawanipatna Bhubaneshwar
41 Bhiwani Chandigarh
42 Bhuj Ahmedabad
43 Bidar Bangalore
44 Bijnaur Bareilly
45 Bikaner Jaipur
46 Bokaro Ranchi
47 Buxar Patna
48 Changlang Guwabhati
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Sl. No. Post Office-Passport Seva Kendras Passp@ffice
1) 2) 3)
49 Chengannur Cochin
50 Chhindwara Bhopal
51 Chitoor Visakhapatnam
52 Chittorgarh Jaipur
53 Churu Jaipur
54 Cuddalore Madurai
55 Dahod Ahmedabad
56 Daman Mumbai
57 Darjeeling Kolkata
58 Deoghar Ranchi
59 Deoria Lucknow
60 Devangere Bengaluru
61 Dewas Bhopal
62 Dhanbad Ranchi
63 Dhubri Guwabhati
64 Dibrugarh Guwabhati
65 Dindigul Madurai
66 Dombivali Mumbai
67 Dungarpur Jaipur
68 Durg Raipur
69 East Champaran Patna
70 Faridabad Delhi
71 Gautam Budh Nagar Ghaziabad
72 Gaya Patna
73 Ghatkopar Mumbai
74 Ghazipur Lucknow
75 Goalpara Guwahati
76 Gonda Lucknow
77 Gopalganj Patna
78 Guntur Vijayawada
79 Gurdaspur Jalandhar
80 Gwalior Bhopal
81 Haldwani Dehradun
82 Hamirpur Shimla
83 Hanumangarh Jaipur
84 Hassan Bengaluru
85 Hazaribagh Ranchi
86 Hisar Chandigarh
87 Hoshangabad Bhopal
88 Idukki Cochin
89 Jabalpur Bhopal
90 Jaisalmer Jaipur
91 Jalgaon Thane
92 Jalna Nagpur
93 Jamnagar Ahmedabad
94 Jamshedpur Ranchi
95 Janak Puri Delhi
96 Jaunpur Lucknow
97 Jhalawar Jaipur
98 Jhansi Lucknow
99 Jhunjhunu Jaipur
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Sl. No. Post Office-Passport Seva Kendras Passp@ffice
1) 2) 3)
100 Junagadh Ahmedabad
101 Kadappa Vishakhapatnam
102 Kaithal Chandigarh
103 Kangra Shimla
104 Kanyakumari (N) Madurai
105 Karaikal Chennai
106 Karauli-Dhaulpur Jaipur
107 Karbi Anglong Guwahati
108 Karnal Chandigarh
109 Kasargod Kozhikode
110 Kathua Srinagar
111 Kavaratti Cochin
112 Khammam Hyderabad
113 Kheda Ahmedabad
114 Kokrajhar Guwabhati
115 Kolhapur Pune
116 Koraput Bhubaneshwar
117 Kota Jaipur
118 Krishna Vijayawada
119 Krishna Nagar Delhi
120 Kurnool Vishakhapatnam
121 Kushi Nagar Lucknow
122 Latur Nagpur
123 Leh Srinagar
124 Lodhi Road Delhi
125 Madhubani Patna
126 Malda Kolkata
127 Mandi Shimla
128 Mangaldoi Guwahati
129 Mathura Ghaziabad
130 Mau Lucknow
131 Medak Hyderabad
132 Medininagar Ranchi
133 Meerut Ghaziabad
134 Mehbubnagar Hyderabad
135 Moga Jalandhar
136 Moradabad Bareilly
137 Mumbai North Central Mumbai
138 Mumbai South Central Mumbai
139 Munger Patna
140 Muzaffarpur Patna
141 Mysuru Bangalore
142 Nadia Kolkata
143 Nagaur Jaipur
144 Nainital Dehradun
145 Nalgonda Hyderabad
146 Namakkal Coimbatore
147 Nanded (N) Nagpur
148 Narnaul Delhi
149 Navada Patna
150 Navi Mumbai Mumbai
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Sl. No. Post Office-Passport Seva Kendras Passp@ffice
1) 2) 3)
151 Navsari Surat
152 Nehru Place Delhi
153 Nellore Vishakhapatnam
154 North Kolkata (Beadon Street) Kolkata
155 North Lakhimpur Guwahati
156 North West Delhl Delhi
157 Ongole Vijayawada
158 Palampur Shimla
159 Palanpur Ahmedabad
160 Pali Jaipur
161 Pandharpur Pune
162 Panipat Chandigarh
163 Panvel Mumbai
164 Pathanamthitta Trivandrum
165 Patiala Chandigarh
166 Patparganj Delhi
167 Pauri Dehradun
168 Perambalur Tiruchirapalli
169 Phagwara Jalandhar
170 Pilibhit Bareilly
171 Pimpri Chinchwad Pune
172 Pratapgarh Lucknow
173 Pudukkottai Tiruchirapalli
174 Purnea Patna
175 RaeBareli Lucknow
176 Raichur Bangalore
177 Raigan;j Kolkata
178 Rajamundry Vishakhapatnam
179 Rajnandgaon Raipur
180 Ramanathapuram Maduai
181 Rampur Bareilly
182 Rohtak Delhi
183 Roorkee Dehradun
184 Rourkela Bhubaneshwar
185 Rudrapur Dehradun
186 Saharanpur Ghaziabad
187 Saket Delhi
188 Salem Coimbatore
189 Samastipur Patna
190 Sambalpur Bhubaneshwar
191 Sangli Pune
192 Sangrur Chandigarh
193 Satna Bhopal
194 SBS Nagar (Nawan Shahar) Jalandhar
195 Sehore Bhopal
196 Shivamogga Bangalore
197 Shivni Bhopal
198 Siddipet Hyderabad
199 Sidhi Bhopal
200 Silchar Guwabhati
201 Silvasa Mumbai
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Sl. No. Post Office-Passport Seva Kendras Passp@ffice
1) 2) 3)
202 Sindhudurg Mumbai
203 Sitapur Lucknow
204 Sivaganga Madurai
205 Siwan Patna
206 Sonipat Delhi
207 Sonitpur Guwahati
208 South Goa Panaiji
209 Sriganganagar Jaipur
210 Srikakulam Visakhapatnam
211 Sultanpur Lucknow
212 Supaul Patna
213 Surguja Raipur
214 Tarn Taran Amritsar
215 Tinsukia Guwabhati
216 Tirap Guwabhati
217 Tiruppur Coimbatore
218 Tumakuru Bangalore
219 Tura Guwabhati
220 Udhampur Jammu
221 Udupi Bangalore
222 Ujjain Bhopal
223 Una Shimla
224 Unnao Lucknow
225 Valsad Surat
226 Vellore Chennai
227 Veraval Ahmedabad
228 Vidisha Bhopal
229 Vijayapur Bangalore
230 Viluppuram Chennai
231 Virudhunagar Madurai
232 Warangal Hyderabad
233 Wardha Mumbai
234 Yamuna Vihar Delhi
235 Yamunanagar Chandigarh”.

[F. No. VI/401/1/5/2008 (Vo.Il)]

ARUN KUMAR CHATTERJEE, Jt. Secy. (PSP) & Chief Pastt Officer (CPO)

Foot Note : The Principal Rules were published vide Notificatdumber G.S.R. 371(E) in the Gazette of India,
Extraordinary, Part Il, Section 3, Sub-sectiondgted 28 April, 2010.
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